rs, Government of India.

8. Refer Order No. 40-3/2020-DM-I(A), dt. 15/04/2020, of the Ministry of

~ In view of the above, all the breweries, wineries, country liquor bottling
units, IMFL manufacturing units except those who are granted permission
for manufacturing sanitizers and al] the liquor licensed premises for sale of
Aiquor (Wholesale of IMFL, Wholesale of FL, Wholesale of CL, Retail sale of
AMFL, CL & FL in packed bottles, Retail sale of IMFL, CL & FL for
consumption and Retail sale of CL for consumption shall remain closed till
- midnight of 3+ May, 2020.
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(Amit Satija, IAS)
Commiss r of Excise



